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Supreme Court [46]

Abhinav Pratap Singh v. State of U.P., (Surya Kant, C.J. and Vikram Nath, J.K. Maheshwari, M.M.
Sundresh and S.V.N. Bhatti, JJ.), 2026 SCC OnLine SC 236

Allahabad Development Authority v. Sita Ram Jaiswal, (B.V. Nagarathna and Ujjal Bhuyan, JJ.),
2026 SCC OnLine SC 214

Amar Singh v. Dhanwant Singh, (Vikram Nath and Sandeep Mehta, JJ.), 2026 SCC OnLine SC 243

Amit Kumar Shrivastava v. State of Chhattisgarh, (Dipankar Datta and Prashant Kumar Mishra, JJ.),
2024 SCC OnLine SC 6111

Amit Kumar Shrivastava v. State of Chhattisgarh, (Dipankar Datta and Prashant Kumar Mishra, JJ.),
2025 SCC OnLine SC 3103

Ashok Kumar Malhotra v. Airlines Allied Services Ltd., (Surya Kant, C.J. and Vikram Nath, J.K.
Maheshwari, P.S. Narasimha and Aravind Kumar, JJ.), 2026 SCC OnLine SC 233

B.M. Singh (Dr.) v. State of Haryana, (Dipankar Datta and Prashant Kumar Mishra, JJ.), 2024 SCC
OnLine SC 6108

B.M. Singh (Dr.) v. State of Haryana, (Dipankar Datta and Prashant Kumar Mishra, JJ.), 2025 SCC
OnLine SC 3101

Birender Kumar v. Board of Revenue, (Surya Kant, C.J. and Vikram Nath and J.K. Maheshwari, JJ.),
2026 SCC OnLine SC 217

C D Venkatesh (Dr.) v. Bangalore University, (Surya Kant, C.J. and Vikram Nath, J.K. Maheshwari,
Manoj Misra and K.V. Viswanathan, JJ.), 2026 SCC OnLine SC 241

Damor Nanabhai Manabhai v. State of Gujarat, (Vikram Nath and Sandeep Mehta, 1J.), 2025 SCC
OnLine SC 3105

Deepa Sood v. Madhu Sood, (Dipankar Datta and Augustine George Masih, JJ.), 2026 SCC OnLine
SC 245

Dheerendra Singh Pawan v. Arvind Singh Bhadoriya, (Aravind Kumar and Prasanna B. Varale, JJ.),
2026 SCC OnLine SC 247

Enforcement Directorate v. R K.M. Powergen (P) Ltd., (Sanjiv Khanna, C.J. and Sanjay Kumar, J.),
2024 SCC OnLine SC 6109

Enforcement Directorate v. Satish Motilal Bidri, (Bela M. Trivedi and Prasanna B. Varale, JJ.), 2025
SCC OnLine SC 3102

First Global Stockbroking (P) Ltd. v. Anil Rishiraj, (Surya Kant, C.J. and Sanjay Karol, J.), 2026 SCC
OnLine SC 237

Gohar Sultan v. Sheikh Anis Ahmad, (Sanjay Karol and Augustine George Masih, JJ.), 2026 SCC
OnLine SC 246

Greenspace IT Park LLP v. CELIR LLP, (Surya Kant, C.J. and Vikram Nath, J.K. Maheshwari, J.B.
Pardiwala and Manoj Misra, JJ.), 2026 SCC OnLine SC 230

Harish Chandra Lal v. Darbari Lal, (Surya Kant, C.J. and Vikram Nath, J.K. Maheshwari, M.M.
Sundresh and S.V.N. Bhatti, JJ.), 2026 SCC OnLine SC 240

Lucknow Development Authority v. Krishna Kumar Bansal, (Surya Kant, C.J. and Vikram Nath and
J.K. Maheshwari, JJ.), 2026 SCC OnLine SC 216

Madan Mohan Maity v. Union of India, (Sanjay Karol and N. Kotiswar Singh, JJ.), 2026 SCC OnLine
SC 224
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Mahesh Kashinath Ranawade v. State of Maharashtra, (B.V. Nagarathna and R. Mahadevan, JJ.),
2026 SCC OnLine SC 219

Malanbee v. Syed Amjad Hussain, (Surya Kant, C.J. and Vikram Nath and J.K. Maheshwari, JJ.),
2026 SCC OnLine SC 218

Mohan Hirachand Shah v. Geeta Kumarchand Shah, (Surya Kant, C.J. and Vikram Nath, J.K.
Maheshwari, M.M. Sundresh and S.V.N. Bhatti, JJ.), 2026 SCC OnLine SC 238

Mohd Kamran v. State of U.P., (M.M. Sundresh and N. Kotiswar Singh, JJ.), 2026 SCC OnLine SC
225

Mrinal Paul v. State of W.B., (Surya Kant, C.J. and Vikram Nath, J.K. Maheshwari, Manoj Misra and
Ujjal Bhuyan, JJ.), 2026 SCC OnLine SC 232

Nileshkumar Khushalbhai Chauhan v. High Court of Gujarat, (Surya Kant, C.J. and Vikram Nath,
J.K. Maheshwari and Prashant Kumar Mishra, JJ.), 2026 SCC OnLine SC 229

Nirankar Nath Pandey v. State of U.P., (Vikram Nath and Prasanna B. Varale, JJ.), 2024 SCC OnLine
SC 6110

P. Razak v. State of Kerala, (Manoj Misra and Ujjal Bhuyan, 1J.), 2026 SCC OnLine SC 235

Power Trust (Promoter of Hiranmaye Energy Ltd.) v. Bhuvan Madan (Interim Resolution
Professional of Hiranmaye Energy Ltd.), (Surya Kant, C.J. and Joymalya Bagchi and Vipul M.
Pancholi, JJ.), 2026 SCC OnLine SC 248

Priyanka Kumari v. State of Bihar, (Rajesh Bindal and Vijay Bishnoi, JJ.), 2026 SCC OnLine SC
249

R Meenakshi v. Union of India, (Aravind Kumar and Sandeep Mehta, JJ.), 2026 SCC OnLine SC 234

Rajkumar Lakhwani v. R. Sriramkumar, (Sanjay Karol and Prashant Kumar Mishra, JJ.), 2026 SCC
OnLine SC 227

Ranjeet Kumar v. State of Karnataka, (P.S. Narasimha and A.S. Chandurkar, JJ.), 2026 SCC OnLine
SC 223

Rohit Dembiwal v. TATA Consultancy Services Ltd., (Surya Kant, C.J. and Vikram Nath, J.K.
Maheshwari and Satish Chandra Sharma, JJ.), 2026 SCC OnLine SC 220

S. Malla Reddy v. Future Builders Coop. Society, (Vikram Nath and Sandeep Mehta, JJ.), 2026 SCC
OnLine SC 231

Sajju Kiran v. Pita Jyothir Mayananda Swamikal, (P.S. Narasimha and Aravind Kumar, JJ.), 2026
SCC OnlLine SC 222

Shailendra Singh v. U.P. Pollution Control Board, (Rajesh Bindal and Manmohan, JJ.), 2026 SCC
OnLine SC 221

Shantavva v. Appasaheb Laxman Gadennavar, (Surya Kant, C.J. and Vikram Nath and J.K.
Maheshwari, JJ.), 2026 SCC OnLine SC 215

Srinivas V v. State of Karnataka, (Surya Kant, C.J. and Vikram Nath, J.K. Maheshwari, B.V.
Nagarathna and Ujjal Bhuyan, JJ.), 2026 SCC OnLine SC 239

Sweta Singh v. M.S Sri Sai Raghava Developers, (M.M. Sundresh and Sanjay Karol, JJ.), 2026 SCC
OnLine SC 242

U.F.M. Mukund v. Shriman Niranjan Shri Shivaling Mahaswamigalu Guru Shri Gurusidda
Rajayogindra Mahaswamigalu, (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2026 SCC OnLine SC
244

Vairamuthu v. State of T.N., (Dipankar Datta and Prashant Kumar Mishra, JJ.), 2024 SCC OnLine SC
6107
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Vairamuthu v. State of T.N., (Dipankar Datta and Prashant Kumar Mishra, JJ.), 2025 SCC OnLine SC
3104

Vijaya Kumar v. Union of India, (Surya Kant, C.J. and Vikram Nath, J.K. Maheshwari and Sanjay
Karol, JJ.), 2026 SCC OnLine SC 228

Vineetha S. v. Visakh Mohan, (Prashant Kumar Mishra and Satish Chandra Sharma, JJ.), 2026 SCC
OnLine SC 226

Allahabad High Court [34]
A.K. Pandey v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 340
Amar Nath Srivastava v. State of U.P., (Alok Mathur, J.), 2024 SCC OnLine All 10098

Ambuj Gupta v. Sushil Kumar Dublish, (Dr Yogendra Kumar Srivastava, J.), 2026 SCC OnLine All
343

Awadhesh v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 322

Azim v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 336

Baby Tabassum Haroon (Dr.) v. State of U.P., (Pankaj Bhatia, J.), 2026 SCC OnLine All 341
Chanda Devi v. State of U.P., (Prakash Padia, J.), 2026 SCC OnLine All 331

Dharmendra v. State of U.P., (Chandra Dhari Singh and Devendra Singh-I, JJ.), 2026 SCC OnLine
All 326

Dheeraj Agarwal v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 334

Dheeraj Agarwal v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 335

Jai Rakhan Soni v. State of U.P., (Pankaj Bhatia, J.), 2026 SCC OnLine All 342

Khurseed v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 338

Kuldeep v. Nitin Jain, (Dr Yogendra Kumar Srivastava, J.), 2026 SCC OnLine All 344
Pawan Kumar v. State of U.P., (Jaspreet Singh, J.), 2026 SCC OnLine All 346

Pradeep Kumar v. State of U.P., (Rajiv Lochan Shukla, J.), 2026 SCC OnLine All 316
Progressive Construction Co. v. PWD, (Subhash Vidyarthi, J.), 2026 SCC OnLine All 317
Raghvendra Prasad Mishra v. State of U.P., (J.J. Munir, J.), 2026 SCC OnLine All 329
Rajesh Kumar v. State Election Commr., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 330
Rajkumar Srivastava v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 337

Ram Kishore v. U.P. Sahkari Gram Vikas Bank Ltd., (Subhash Vidyarthi, J.), 2026 SCC OnLine All
328

Ram Narain v. State of U.P., (Rajnish Kumar and Zafeer Ahmad, JJ.), 2026 SCC OnLine All 320
Sachin Kumar v. Nidhi Dohre, (Sandeep Jain, J.), 2026 SCC OnLine All 324
Satyendra Kumar Singh v. State of U.P., (Vani Ranjan Agrawal, J.), 2026 SCC OnLine All 333

Shakeel Ahmad v. State of U.P., (Salil Kumar Rai and Vinai Kumar Dwivedi, JJ.), 2026 SCC OnLine
All 319

Shiv Pratap v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 315

Shiv Pujan Verma v. State of U.P., (Rajnish Kumar and Zafeer Ahmad, JJ.), 2026 SCC OnLine All
321

Shivam Chaurasiya v. State of U.P., (Abdul Moin and Babita Rani, JJ.), 2026 SCC OnLine All 325
Sonu v. State of U.P., (Anil Kumar-X, J.), 2026 SCC OnLine All 318
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State of U.P. v. Vinod Kumar Chopra, (Prashant Kumar, J.), 2026 SCC OnLine All 327
Sughar Singh v. State of U.P., (Prakash Padia, J.), 2026 SCC OnLine All 332

Surendra Kumar Sharma v. State of U.P., (Abdul Shahid, J.), 2026 SCC OnLine All 323
Tetra Devi v. State of U.P., (Samit Gopal, J.), 2026 SCC OnLine All 345

Tushar Srivastava v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 339
Umair Traders v. State of U.P., (Piyush Agrawal, J.), 2024 SCC OnLine All 10097

Andhra Pradesh High Court [5]
G. Gopala Raju (Dr.) v. CBI, (Subhendu Samanta, J.), 2026 SCC OnLine AP 428

Mittapalli Agro Enterprices v. Canara Bank, (Cheekati Manavendranath Roy and Venuthurumalli
Gopala Krishna Rao, JJ.), 2026 SCC OnLine AP 431

Rayalaseema Law College v. State of A.P., (Nyapathy Vijay, J.), 2026 SCC OnLine AP 430
United India Insurance Co. Ltd. v. Derangula Ratna, (T.C.D. Sekhar, J.), 2026 SCC OnLine AP 429
Ventrapati Mahesh v. State of A.P., (BVLN Chakravarthi, J.), 2026 SCC OnLine AP 427

Bombay High Court [117]

A. Navinchandra Steel (P) Ltd. v. Board of Directors of the Abhyudaya Coop. Bank Ltd., (Sharmila
U. Deshmukh, J.), 2026 SCC OnLine Bom 1101

Agasti Sahakari Sakhar Karkhana Ltd. v. State of Maharashtra, (Vibha Kankanwadi and Hiten S.
Venegavkar, JJ.), 2026 SCC OnLine Bom 1168

Agricultural Produce Market Committee v. State of Maharashtra, (Anil S. Kilor and Raj D. Wakode,
J1.), 2026 SCC OnLine Bom 1135

Amit Kumar v. State of Maharashtra, (Nivedita P. Mehta, J.), 2026 SCC OnLine Bom 1073
Anil v. State of Maharashtra, (M.M. Nerlikar, J.), 2026 SCC OnLine Bom 1112

Anita v. Director of Education, (M.S. Jawalkar and Nandesh S. Deshpande, JJ.), 2026 SCC OnLine
Bom 1155

Ashok Vadher v. Jayshree Suresh Pandya, (Sharmila U. Deshmukh, J.), 2026 SCC OnLine Bom
1122

Autocop Indian (P) Ltd. v. Provident Fund Commr., (Amit Borkar, J.), 2026 SCC OnLine Bom 1177

Ayesha Wakeel Pathan v. State of Maharashtra, (Anil L. Pansare and Nivedita P. Mehta, JJ.), 2026
SCC OnLine Bom 1130

Baban v. Arun, (Rohit W. Joshi, J.), 2026 SCC OnLine Bom 1077

Bajaj Allianz General Insurance Co. Ltd. v. Premlabai, (Abhay S. Waghwase, J.), 2026 SCC OnLine
Bom 1126

Balaji Shankarrao Hente v. Sanskruti Samvardhan Mandal, (Siddheshwar S. Thombre, J.), 2026
SCC OnLine Bom 1164

Balkrishna Lalji Metha v. Chief Engineer, (Manish Pitale and Shreeram V. Shirsat, JJ.), 2026 SCC
OnLine Bom 1147

Bank of Baroda v. U.T. Administration of Dadra, (Manish Pitale and Shreeram V. Shirsat, JJ.), 2026
SCC OnLine Bom 1148

Bank of India v. Union of India, (Anil S. Kilor and Raj D. Wakode, 1J.), 2026 SCC OnLine Bom 1132
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Reserve Bank of India [RBI/2025-26/161]
Reserve Bank of India [RB1/2025-26/162]
Reserve Bank of India [RBI/2025-26/163]
Reserve Bank of India [RBI/2025-26/164]
Reserve Bank of India [RBI/2025-26/165]
Reserve Bank of India [RB1/2025-26/166]
Reserve Bank of India [RB1/2025-26/167]
Reserve Bank of India [RBI/2025-26/168]
Reserve Bank of India [RBI/2025-26/169]
Reserve Bank of India [Press Release: 2025-2026/1824]
Reserve Bank of India [Press Release: 2025-2026/1826]

State Rules [8]
Chandigarh Banning of Unregulated Deposit Schemes Rules, 2025
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Delhi Right of Children to Free and Compulsory Education (Amendment) Rules, 2025

Delhi Judicial Service (Amendment) Rules, 2026

Senior Scientific Officer (Biology) Forensic Science Laboratory Recruitment Rules, 2025
Junior Scientific Officer (Photo) Forensic Science Laboratory Recruitment Rules, 2025

Junior Scientific Officer (Cyber Forensic) Forensic Science Laboratory Recruitment Rules, 2025
Junior Scientific Officer (Lie Detection) Forensic Science Laboratory Recruitment Rules, 2025

Rajasthan Scheduled Areas Subordinate, Ministerial and Class-IV Service (Recruitment and other
Service Conditions) (Amendment) Rules, 2025
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